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Cep 36/10 
O.A. No. 291/0^

Hon*ble Justice Shri Alok Kumar Singh, Member (J)
Hon’We Shri S. P. Singh, Member (A)

In view of the resolution of U.P. Bar Couneil the 
lawyers are abstaining frorh judicial work.

List on 17.10.11. ^

M em W f (A) Member (J)
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